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Applicant/• __ f..__.. e_._.~_..~~V~b:r.a::Ai.;1,../A..-__ aapdt.. ___ U __ o_. __ f ____ _ 

Advocate for Applicant/s R J<'.". Nii~ Advocate for Respondent/s A.~~l• 

Notes of the Registry Orders of the Tribunal Sheet No. 

OA No. 355/05 
07.09.2012 
Hon'ble Ms. Ja!:ati Chandra1 AM ,, 

None for the applicant even at the 
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- . -.. 
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revised call. Sri Anil Dwivedi counsel 
for the respondents. It is seems that 
applicant has lost interest in pursuing 
the matter. 

Misc. Applications NO. 4769/ 10 
and 4 770 / 10 are dismissed in default 
and for non-prosecution. 
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